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Telecom Disputes Settlement And Appellate Tribunal

Case No: Broadcasting Petition No. 782 Of 2020

Siti Networks Ltd APPELLANT
Vs

Lakshmi Gold Khazaanaa Pvt.ltd RESPONDENT

Date of Decision: Sept. 10, 2024

Hon'ble Judges: Ram Krishna Gautam, Member

Bench: Single Bench

Advocate: V Suresh Kumar, Anil C Nishani, Vishwesh R Murnal

Judgement

1. Case taken up. Learned Counsel for both side are present.

2. A request for four weeks’ time for filing Vakalatnama afresh, along with written
submission by Petitioner is being made. Whereas Counsel for Respondent mentioned
with regard to exercise of settlement, proposed in between, though this is being
denied by Petitioner side. However settlement, if any, may be entered, within four
weeks.

3. Vakalatnama afresh along with written submission by Petitioner and written
submission by Respondent, may be got filed, within six weeks. They be got exchanged
with each other.

4. List the matter on 10.12.2024 “for further hearing”.
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